File No. 4(37) 2017 /States/RCD /FSSAI
Food Safety and Standards Authority of India
(Regulatory Compliance Division)
(A Statutory Authority established under Food Safety and Standards Act, 2006)
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated <3 October, 2018

Subject : Clarification on rule 2.1.3 of Food Safety and Standards Rules, 2011 regarding
appointment of Food Safety Officers

Sir/Madam,

FSSAI is receiving requests from States/UTs for clarification on rule 2.1.3 of FSS
Rules, 2011 relating to qualification and training while recruiting the Food Safety
Officers.

2. In this regard, it is clarified that the educational qualification mentioned at
Rule 2.1.3.1 (i) and (ii) of FSS Rules, 2011 are mandatory for recruitment of Food Safety
Officer. However, successful completion of training as specified in Rule 2.1.3.1 (iii) of FSS
Rules, 2011 is mandatory before notifying such selected officers as Food Safety Officers
under Section 37 of FSS Act, 2006.

3. FSSAI has developed a training module for Food Safety Officer, the information
relating to Induction Training has already been shared with States/UTs vide FSSAI letter
No. 17(37)/2017/Trg Policy/RCD dated 09 August, 2017 (sent through email as well as
hard copy) wherein the following documents were forwarded :-

(a) Study material for Induction Training of Food Safety Officers;

(b) List of faculty members empanelled by FSSAI for imparting training to regulatory
officers; and

(c) Food Safety Training Manual.

4. Further, FSSAI has also shared with States/ UTs, the list of empanelled training
institute for imparting training i.e. induction training for Food Safety Officer and details of
expenditure to be shared by FSSA.

Yours faithfully,

=
ol g

(Daya Shankar)
Joint Director (RCD)

To,

(1) Commissioner of Food Safety of all States/UTs
(ii) CITO, FSSAI : with request to upload it on our website.
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